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Ms. Monica Nanda alongwith Rafat Aquil PCS for the petitioner. It is
informed that petitioner has already served a copy to the respondents by
informing about filing of the present company petition. However, only one
respondent (e.g. no.3 Mr. Shailendra) is reported to have received ane}
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ad acknowledged.for other service could not be effected.
In view of this the PCS representing the petitioner is advised to issue
reminder/fresh notices to the respondent.
Meanwhile the interim order dated 18.08.2017 of this Court against the

respondent’s company to be continued until further order.

The matter be listed on 12 Octaher. 2017.
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Dated:11.09.2017 Shri H.P. Chaturveai, Member (Judicial)

Typed by
Mohd, Zaid
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